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DISCUSSION ON THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING.

SHRI NAND KISHORE BHATT
(Madhya Pradesh): Mr. Vice Chairman, the
information and Broadcasting Ministry has a
very important role to play in the all-round
working and development of the
country. Through the mass media of radios,
television, films, newspapers, etc. it has tt»
prepare the people in their march towards our
cherished goal oi democracy, socialism and
secularism. Radio and television have immense
potentialities as major media of communica-
tion in our national development, rural
development, rural and urban alke. Small
radios and transistors have brought about
a revolution so far as people's inquisitiveness
and desire to know more and more are
concerned especially about *'- science,
music, literature and everything around that.
They have developed in them a taste for music
and better entertainment which the
common folk  otherwise do not get except
through occasional film shows or village
entertainments. Ra-- ">s and small transistors
are not only mei.ns of entertainment, but they
are means of information, means of com-
munication, means of  education and means
for knowing and getting knowledge from all
possible sources.

Mr. Vice-Chairman, Sir, it is good that the
Government has withdrawn the annual
licence fee in the case of small radios and
small transistors. I think it would be better if
they are taxed only once, even in the case of
bigger sets when perchasing.

Mr. Vice-Chairman, though television was
introduced about 15 years ago, it is still
limited to a few centres in the country. It has
still to go a long way. Its programme is dull
more or less and requires more thinking and
understanding of the tastes and liking of The
people. Except occasional programmes, there
i= no much attraction for the television. It
gives dull and routine items. I have no desire
to enter into the controversy
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of colour T.V. versus black and white TV. But
I fully endorse and I feel that there should be
expansion of T.V. 'into a big network so as to
reach the remote villages. This is a must and it
should be given top priority. The-assurances of
the Minister are there and we look forward to
the early utilisation of the International Insti-
tute for providing satellite based T.V.
communication to the rural areas. Before this
comes about, i would urge upon the
Government to provide more T.V. Relay
Centres as early as possible. T.V. Centres have
to be provided at stations from where there is
demand for them, especially at the capitals of
various State Governments. Here, I would like
to mention the case of Bhopal and Indore
where regular agitation is going On for
installation of T.V. Centres.

Mr. Vice-Chairman, Sir, wi> hope that a
network of T.V. Relay centres all over the
major areas with full utilisation of the P & T
micro-wave communication system will be set
up sooner than later.

Mr. Vice-Chairman, Sir, films are again a
powerful weapon of communication, social
education and national 'integration. It should
not be left in the hands of a few rich people be-
cause the advantage from it is being taken by
black-marketeers in a number of cases, by
smugglers, by speculators and by all those who
have got black money with them. They usually
play with the cheap sentiments by exhibiting
dirt and filth and misguide our young boys and
girls. However, a new trend is coming up
dealing with social problems and creating a
n&w awareness among the people with bias
towards- our social goals, communal harmony
and towards developing the spirit of national
integration. The anarchic conditions prevailing
in the film world are also a cause for concern
to everybody. This is an industry with a lot of
potential and it is not just a show business
playing with the tender sentiments of the
people and minting money. It is an instrument
by which the people can fce
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educated and a 1 awareness can be created
and a Lot of benefit can be passed on to the
people.

Sir, the distr butors are anolher factor who
are responsible for creating a mess in the film
industry. They are the main financiers and
they purchase films everi before the fiims are
made. They in: ist on sexy scenes in the films,
the y- insist on cabaret dances, war scei es,
scuffles, fist fights, etc. which make our
young people an easy prey to su h sentiments.
There is need for encoi ragement of the right
talent. There ia no dearth of talents in this
country. India has the best of actors, best of
actresses, best of technicians, best of
photographers, best of sound engineers and
the best of directors. Under these
circumstances, Sir, it is a question as to why
these people are not given the encouragement
due to the oi. It is time for all of us to rise
above petty selfish and parochial intere its and
do something for them.

Sir, it is a har, py augury that a new
Corporation has been started by the merger of
the Film Finance Corporation and the Irdian
Motion Pictures Export Corporation. It is
hoped that it will usher in an era of promotion
and development of good and whole some
cinema wth the involvement and co-
operation of the film industry as a whole. Sir
a Working Group on the National Fi m Policy
was set up by the Government in May, 1979
to study the present state of the film industry
in are; s such as production, distribution,
exhibition and taxation and to suggest a
national film policy which would help in  the
growth of the film industi y consistent with our
social, national and economic goals. We
are anxious y looking forward to the report of
ti is Study Group. Sir, the reconstituti ,, of the
Press Commission is a vei y happy
development. Inclusion of re >resentatives
from the commercial sidr and talented journa-
lists has been done with a view to
introducing a dynamic outlook in the
recommendation? of the Commission. Sir, it
is a happy thing that weightage
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has been given to the representatives of the
language Press and it is hoped that the
reconstituted body will complete its work by
December end this year and submit its report.
The medium and small newspapers, Sir, in
different languages are playing a great role in
educating and mobilising public opinion in a
healthy way. But they have to struggle a great
deal where they have to work independently.
They lack financial support and it is proper
that they are given all possible
encouragement. Diffusion of ownership of
newspapers and delinking therft from the big
industries and the big influential business
bouses are issues which must be gone into a
depth for the growth of healthy journalism.
Sir, T have got a word to say about the staff
and artistes of the All India Radio and the
Door-darshan. Sir, a word about those
working behind the scene and who make the
AIR and TV a great source of education and
entertainment by providing good music, play,
talks, etc. They include producers, literacy
figures, musicians, artists, script writers and a
host of others from diff-rent parts of the
country representing different languages.

Mr.  Vice-Chairman, Sir, after In-
dependence it was a good decision to bring
about this new change in the true tradition of
our national aspirations. But what about their
service conditions?  Gradually, most of
the talents which were recruited by the All
India Radio have left. This is the time to study
reasons for this. There are no equal
opportunities of promotion, better scales of
pay, etc.  Sir, we all know that bonus is an
item which is being paid to almost all the
employed  people. Why  should the
artistes and staff of the All India Radio
and Doordarshan be deprived of bonus?
What was true in the days of Bokhari goes
on today.  Nobody tries to think why Sardar
Patel introduced new change in the All India
Radio. But it is forgotten. It is pre-
independence Bokhari trend that unfortunately
rules the AH India Radio, so far as the service
conditions of the
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[Shri Nand Kishore Bhatt] atari are
concerned. Sir, it is most ridiculous. Artistes
still continue on the same contracts. No pay
scales, no promotion, no confirmation. That is
why there is a great dissatisfaction and
resentment among the staff. The Air Staff and
Artistes' Association and AIR Programme
Producers' Association hav, given
representation after representation, but except
oral assurances no concrete progress seems to
be in sight. Hon. Minister, Shri Vasant Sattae,
was once upon a leader of the Staff
Association and the Deputy Minister in the
Ministry has been Labour Minister. Sir, it is
only proper and appropriate that these leaders
who have been trade unionists and champion
of exploited and suffering people, come
forward and give justice to the employees of
the All India Radio and Doordarshan.

Sir, I will say one word more and conclude.
Sir, one of the most important features in the
Report which comes to our notice is that the
new Government has taken positive steps in
its continued policy to play a leading role in
the working of the Press Agencies' Pool of
Non-Aligned countries and the setting up the
Indo-Ameri-can Joint Media Working Group.
I am sure, Sir, that trie thrust with which the
new Government has started to take the
process further would be welcome, and I give
them all my compliments and congratulations.

Thank you, Sir.

SHRI S. W. DHABE (Mabharashtra): Mr.
Vice-Chairman, Sfr, the Report on the
working of the Information and Broadcasting
Ministry is really disappointing. It sfttarts with
saying that it is charged with the responsibility
of keeping the people of the country informed
about "our policies, plans and programmes".
Sir, the All India Radio and Doordarshan are
not the agencies merely for propagating the
policies and plans of the Government.

4.00 P.M.

Sir, we are a democratic country and
whosoever may be in power, we
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are expected to further the cause cf democracy
and democratic institutions. Dissent, different
opinions, liberty of expression and public
comment are the essential ingreoients for the
foundation of democracy and also for the
success of democracy. In Article 19 and the
Preamble of the Constitution, we have
provided that we guarantee liberty of thought
and expression tor every citizen. Therefore,
Sir, there must be a radical change in the
policy of the Ministry. It will, otherwise,
become an instrument of arbitrary and
dictatoirai expression of Government policies.
No doubt, the Government policies have to be
explained. But in this important media which
moulds public opinion, ybu cannot give
experession only to Government policies and
programmes. Although this Ministry has a
trade union leader at its head, there is not a
word about industrial relations or labour
relations in the report. I had thought that
something will be said about it in this report
which is up to 31st March, 1980. These
relations are very unhappy. Mr. Bhatt made a
passing reference to it because he was
speaking from the other side. When 80 per
cent of the Central Government employees in
Defence, P&T and Railways are paid bonus
because they are commercial organisation, I
do not understand why these employees
working here should be denied the right of
bonus? I hope he will put this point of view
before the Cabinet and the Government force-
fully and see that the workers get bonus, job
security and decent pay. It is unfortunate "that
in some Ministries such as Civil Aviation,
Tourism and this Ministry, the salaries are low
and because of this talented people leave the
jobs because there "is no bright future.

[The Vice-Cliairman (Shri Sawaisingh
Sisodia in the Chair]

Artistes are treated as part time artistes. It
is taken for granted that they will be serving
temporarily and on part-tim« basis. I need not
tell the Minister concerned about the
importanct of job s*y«rity
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and satisfaction. If the service conditions are
not good and there are no terminal benefit:,
any undertaking, whether it is Information
Ministry or any other Mrnistry, cannot keep
good person in service. I would, therefore,
like him to consider this thing seriously and
"to give a thought to the pay structure and
pay scales of all the employees working in
this Department. The labour relat.ons find
no place in the Report, thcu .[h he has
detailed many small and ordinary
achievements in the whole Rei art.

Another aspect about which I would like to
draw his attention at this stage is that
he should  improve the calibre of training
not only in this Department but m the
whole newspaper industry. It has been
stated in Chapter 12 that the Indian Institute
of Mass Communica'ion held workshop for
journalist teachers in this country. I was
very happy to see this. In this country, we
expect a better standard of communication,
improvement in the journalistic stam. ards,
improvement in knowledge and < xpertise
etc. without providing adequate facilities.
There are so many news agencies  and so
many other journalists working on the news-
papers and comparing to the last the work
done by the Indian Institute of Mass
Communication is not sufficient. It should be
expanded and the universities should be as-
ced to train people in this field in largo
number. You can take up Nagpur
University or some other universities ~ who
can provide degree courses a id diplomas for
journalism. But the time has come when
they should ha' e specialised courses,
courses not only for journalism but also
for television and other disciplines. And
post-gradufte courses in journalism should
be ntroduced in this Institute. 1 hope he
Minister will take an initiative in this matter
to use this Institute, which s an institute of
communications, an- agency available to
Government to introduce the post-
graduate courses for the training of
journalists and advancing their knowledge.

Sir, another . ;spect which I would
like to touch at I his stage is this. What
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is the criteria of  opening television centres?
The Report says that at seven places, there are
television centres. And there is a programme in
the Sixth Plan to include Ahmedabad,
Bangalore and Trivandrum. At present, it
has covered a population of 832.1 lakh out of
which 481.6 lakh is rural and 350.5 lakh is
urban  population. Sir, this communication
media is very niggardly used. My good
friend, Mr. Sathe, has made a statement in
Nagpur that television will come to Nagpur. [
find that there is no mention of Nagpur in the
Sixth Plan. It will not come till 1986 as the
Sixth Plan covers from 1982 to 1986. So,
what I suggest is that the criteria have to be
found. One criterion was found  out when it
was opened at Raipur  that it should be near
the tribal area. At this stage, I would like to
specially plead for Nagpur because in the near
about region, very large tribal populations are
there. And if can be used not only for this re-
gion, not only for a part of Maharashtra i.e.
Vidharba but also for a past of Madhya Pradesh
and Andhra Pradesh. Therefore, I would say
that the Minister should consider and fix the
criteria for opening the television centres. The
other thing about which I would like to say at
this stage is the programmes for linguistic
minorities. And [ must complement the
Minister if the statement is correct that in
Indore All India Radio is going to have Marathi
programmes. Sir, in  Jndore, Bhopal,
Ahmedabad and many other places, there
are Marathi-speaking people. In Nagpur itself
we have got people from Bengal and Andhra
Pradesh. And in every State, you will find a
linguistic minority. But very less attention has
been paid by the All India Radio to have
programmes for the linguistic minorities.
I suggest that a comprehensive plan should
be prepared so that linguistic minorities
residing at a particular place have some
programmes in their languages.  If not
daily, at least in a week, some
programmes should be there for them.

Sir, another question that comes to our
mind when we think of this Ministry is the
journalists and the wage board. Sir, the
history of journalistic
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legislation and the wage boards for journalists
is not a very happy one, and that is intimately
connected with the advertisement policy of
this Government. In the country, Sir, there are
newspaper managements who had not even
implemented the recommendations of the
First and Second Wage Boards. The
journalists are not paid at all according to the
pay scales recommended by the First and "the
Second Wage Boards. But still they get a lot
of advertisements. And they are more eager to
receive the Minister and publish those
photographs. But, when the question of
implementing the recommendations of the
Wage Boards comes, cither they will not pay
or the journalists have to go to the courts. And
the Minister is already aware of the arrears in
the labour courts. And, Sir, there are
newspapers like the 'Nav Bharat' of Nagpur
who have not yet implemented these Wage
Board recommendations.

Sir, 1 would like to say in the Act of 1955
which relates to the journalists, there are many
defects. For example, section 17 of the Act
says that only dues under the Act can be
recovered. That relates to gratuity and
retrenchment only. And the workers have to
go through the entire procedure under the
Industrial Disputes Act, 1947. Section 12 of
the Act gives power to the Government about
the wage boards to make orders on their
recommendations. The Government has also
the power to modify the recommendations
made by these wage boards and only after the
order is passed, money becomes payable to
employees under section 13 of the Act, (Time
bell rings).

Sir, it is an important subject.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): But only 21
minutes have been allotted.

SHRI S. W. DHABE; I peaking within the
time.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): You have
already taken ten minutes.
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SHRI S. W. DHABE: Sir, what happened is
that the Palekar Tribunal was appointed,
assessors were there and interim relief was
given by the Go'vernmenit. An orden was
passed. But that interim relief was not paid by
the management to the workers. They went to
High Court and got the stay order. Then the
Union Government moved the Supreme Court
that because the cases are pending in different
High Courts, all of them should be brought in
one court and an application was moved in the
Supreme Court. For the last one year the ap-
plication given for transfer is pending.
Nothing has moved in the Supreme Court.
Even the interim relief which was granted by
the Palekar Tribunal has not been given. The
Employers created difficulties, challenging the
assessors status. The Government has made a
new order amending the Act and it has been
said that the Palekar Tribunal will give an
award within the next 15 days, and send his
recommendations.

My suggestion to the Minister and the
Ministry is that whatever steps you have to
take under Section 12, modifications etc.
recommendations, made and finalised by the
Government, must be implemented by all the
newspapers. And, it should be the cardinal
policy of the Government that if they do not
implement the award or the order of the
Government then at least advertisements
should not be gtven to them and they should
be blacklisted so that this phenomena of
working journalists not getting justice even
after the court's order does not continue for
ever. Otherwise, Sir, people will lose faith and
the working journalists will lose faith in
adjudication.

Sir, these are all questions which are not
very much discussed in this Report. Now I
come to the point regarding delinking of
newspapers from industrialists and big
business. Sir, it is not only newspapers that
should be delinked, the news agencies should
also be delinked. The advantage is taken of the
news agencies by big newspapers by paying
small rates of subscription. When the question
of workers' demands comes, nothing is done.
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If you have a lo<k at the list, you will see that
it is bij business men who are associated with
the PTi and the UNT and other agencies. The
working journalists have no place on them.
Workers particir. ation was so much
commended by the Prime Minister at the
Labour Ministers' Conference. Let us make a
begirning. At least in the boards of direct >rs
of the PTI, the UNI and o'her ews agencies the
representatives of the employees or
seniormost work ng journalists should be
included so liat they will have a say in the
management.

Sir, we are talking of the freedom of
expression anc freedom of the press.
Fortunately the Minister is here. It has been
stated here in the morning by my colleague
that instructions have been given to the UNI
and the PTI that reports about rai e cases
should not be given publicity o that they
should not be given wide publicity.

THE MINISTER OF INFORMATION
AND BROADCASTING AND SUPPLY
AND REHABILITATION (SHRI V. P.
SATHE): I thi ik it is better that at this stage
itself I should clarify that there is absolutely
no basis for what is being said. I have not
given any such instructions either orallly or in
Writing, at all. 80, all this canard is baseless.

SHRI S. W. ;HABE: Sir, another
matter to which want to draw the
attention of the Government is about the
newspapers s Jt-up. When we talk of
delinking of th:.» newspaper industry, I would
like to 1 now what concrete steps are being
taken for the same. Delinking of newspaper
industry also requires sharing of expenses by
the Government and therefore increase in the
advertisemen rates. I would like to know what
th< Government's policy is in the matter f
delinking of industrial magnates fri.m the
press industry so that freedom cf the press and
freedom of expression are safeguarded in this
country.

SHRI ERA SEZHIY AN (Tamil Nadu): Mr.
Vie>-Chairman, Sir, the report presented y
the Minister of In-
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formation and Broadcasting, to my
mind, does not appear to contain much
information about the working of the
Ministry  itself. In the notes that
have been given to us, we find that the
budget estimates for 1D80-81 Have not
made on a realistic basis as compared
to the previous year. For example,
Demand No. 62, dealing with Advertis
ing and Visual Publicity, the Budget
Estimate for 1979-80 was Rs. 22.61
crores and as there has been a short
fall of Rs. 2.32 crores, in the revised
estimates, it has been stated that sav
ing was due to delay in implementa
tion of some of the plan schemes. We
do not know Which plan schemes have
not been implemented. The shortfall
of Rs. 2.32 crores of course has been
added to the  budget for
1980-81. From Rs. 22.61 crore in 1979-80, it
has come to Rs. 24.39. But if you look at the
details, actually this amount of Rs. 2.32
crores has not gone to plan expenditure but to
non-plan expenditure. Therefore, the Minister
may shed some light whether they ar. going
to implement some of the plan scheme, that
have not been implemented.

In the case of the Ministry of Broadcasting,
the tale is much worse. The budget fo, 1979-
80 ha, been for Rs. 90.14 crores. The, budget
for 1980-81 has been for Rs. 88.63 crores.
There is a shortfall. They themselves accept
that there iy a 20 per cent increase in the
prices, but there wa, a heavy shortfall here
and the revised estimates, there is a shortfall
of Rs. 13 crores which they say wag "due to
delay in acquisition of sites, jlow progress of
civil works, non-filling of vacancies and plan
projects not coming up on schedule". One
would have expected the budget for 1980-81
to have gone up to at least Rs. 103 crores to
keep up with the financial targets, and if they
wanted to keep up with the physical targets,
the budget should have gone up to the extent
of Rs. 125 crores. But it has been kept at Rs.
88.63 crores. I would also like to know how
he is going to keep up with the work that ha
been planned but not taken up during last
year.
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An important item that has  taken the
heavy slash, and to my mind that is very
significant is, research  and training
in th, Demand No. 62. The :. estimate
for 1979-80 has been Rs. 47 lakhs and it
has come  down to Rs. 44 lakhs', and
for research and training on the
Broadcasting  side, from Rs. 62 lakhs,
it ha; come down to Rs. 48 lakhs, and
on Listener Research it has come down
from Rs. 21 lakhs © Rs- ®lakhs. On the
research side of television, it has come
from 16.6 lakhs to Rs. 15.1 lakhs.
May I know from the Minister whether
he is fully satisfied with the progress of
research done in these cases so that there
is a heavy  cutting allotted
amounts. In regard to colour tele-
vision, I know a colourful per-
sonality like Mr. Sathe has been
talking so much about introduc-
ing colour television in this country. I
would like to know whether all
the cost factors have Dbeen taken
into account if  this is to be
introduced, i understand, installing a
colour television means a lot of
expenditure. This should b° a capital
intensive programme. For example, to
put up one colour television station, it
requires three time, as much a; in the
case of a black and white television
station. A colour television set also
costs three times. If it isRs.
2,000, it will become Rs. 6,000.
Hence, the proportion, the cost in the
end, will be 1:9. Instead of opening a
colour television station, you can open a;
many as n;ne  black and white
television stations, keeping in  view
the cost of installation and so on. I
would like to know whether the hon.
Minister has taken this into account. I
would also like to know what is the
policy? Are you going to convert all
the black and white television stations
into colour television stations, or, ar, you
going to introduce colour television,
whenever a new station is established?
A clear policy from him would do well
for our consideration.

In regard to the new newsprint policy,
which has been announced here and on
which we had also a half-
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an-hour discussion, I do not know how
far it is going to be implemented.
Whatever may be laudable objectives, |
would like to know from the hon.
Minister whether it is a fact, taking into
account all the requirements, as per the
new newsprint policy, and the
production, including the luantity which
is to be imported, there will be a gap of
60,000 tonnes- Between the requirements
and the availability, there is a gap of
60,000 tonnes. Unless you are going to
make up for this gap of 60,000 tonnes, i
do not know how thig new policy is going
to be implemented. In such a case, either
the policy would not be implemented, or,
there would be rampant black-marketing
and you would be playing into the hands
of the big newspaper magnates.

Then, Sir, I was intrigued, 'in fact,
flabber-gasted, to read a news item.
This has come from such a pers; i as
Mr. Sathe. 1 know him very v.-elL
When he was in the Opposition and in
the non-official benches, he 1:?.: been
a very vigorous person. Bui I do
not know how he has come to say such
a thing. I do not know whether this
is a correct information. This has
been reported in the ‘'Hindustan®
Times' of July 20th. He has said this
in Bhopal. It says:

"The Minister of information and
Broadcasting, Mr. Vasant Sathe, has
strongly expressed himself against the wide
coverage given in the Press to the incidents
of rape, particularly, where th, Police were
involved.

This he has said in Bhopal. I think, this- is
a correct information given there. If this i
so, I am very sorry; the hon. Minister
should not have said this. He says tnese
rape stories are being overplayed. Is he
against the stories being printed in the
newspapers, or, i he against rape itself? If
he is. going on saying these things, that
these things nave become normal in this
country, that thir country would suffer from
these things, that these are normal routine
incidents and, therefore, these need not b*
reported, then, 1 have nothing to gay on
this.
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He has also said, these are non-issues. |
wou d like to know; What is an issue and a
non-issue? The hon. Minister should set the
tone for the country, because he is the Minis-
ter of Information and Broadcasting of the
country and he should tell the journalists wh; t
is an issue and what is a non-issue. Dogs he
mean to say that a Ministe- attending a
function is an issue and a woman being raped
at Baghpat is a non-issue? 1 would like to
know. \re these not dishouor-able and
shar\efui things? Does he mean to say that a
woman being deprived of he honour is a non-
issue? The hon. Minister says, these are non-
issues. This ia a very vital issue affecting the
dignity and the honour of the entire nation. I
think, you are setting a very wrong precedent,
a very wrong guidelir 2, to the journalists in
this country. What is a non-issue? Is the
Bagpat incident a non-issue? This incident
nay be small or big. But a woman is a woman.
She has been dis-honoi ired. Instead of sym-
pathising witl: the woman, you say these
things r 3ve been overplayed. May i say the:
things have not been played at all? Often there
is no intensified inquiry, there is no exhaus-
tive reporting which deals with a rape or a
murder. The Minister should make it clear
which type of news he wants to go into the
newspapers and which type of iew; he wants
to avoid. If he wants tc avoid these things, he
should better nake the law and order more
tight. Th, provisions of the statute should be
made tighter and harsher insteac of putting an
embargo on the newspa tor. You should try to
work it up at 1 he other end. Recently, there
has beer steep rise in the cost of colour
positive films produced by the Hindusta,
Photo Ltd. at Oota-camund, for easons best
known to the Government itself. There has
been vast cor,- Iption going on in that factory
and tl e result of that is, the price, have
increased, suddenly. The entire film industry
in the south has been agitated. They have
made representations to tne Ministers. The
Minister can very well escape by saying that
this (toes not come under his purview, it
comes under the purview
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of the Industry Ministry. But you are
functioning i, a Government which holds
collective responsibility and you should try to
convince your other colleague in the other
Ministry to see that these colour filmg are
brought down to the I'ivel of the Indian con-
sumers. I, this connection, I can say that those
who, as actual users, are trying to import films
like agfa and other marks from abroad are
minting money like anything. This import
should, therefore, be channelised through the
Government. If the Government has got
enough foreign exchange they should use the
foreign exchange for the benefit of regular
fium producers.

Regarding linguistic minorities, I have
received some representations from centres
like Hyderabad and other places where
Tamilians are residing in a large number.
They want some tim° to be given for their
language, for their music to be heard from
those stations. It need not be on daily basis,
but once a week at-least some time should be
allotted i» those stations where a significant
number of other linguistic minorities are
residing. This will go a long way in bringing
up the national integration and also the
Doordarshan and the Broadcasting Ministry
will seem to be doing some purposeful and
satisfying work.

o farearae AT oty (Fm-frdfom ).
AEHIG STEETERE S, qEAT iy
T HATET 94 14 f5ant F oAy
OF U7 wiFrmE qaead & F{1Aw &
FANET R FGT 94T FT OTAT T
iy a@, Ig+ fafay aaies, o=
FAAFATT H1 TG AT qIAT HIT
THIXT HFATAT & I J9a7 & Twy
qor Y W7 TEA & | wrE 00T e
® YT AFT 2 A5 ferw e B fomw
A 64 RAqAST £, 16 W Pare 3
2 fafeg-qrefy =t #10 TF ¥ yix
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[#fr frsazaz A1 qiE)

2 for &= § 1 wnfan sdwT § To
fqTEo HTTo F AT @37 cora i 86. 50
FUT /I & F@Egry fFgr g g4y
@ ¥ {W@AT F 8 FA-HAAET oA
—srmre, TvE, Ware, FAEAl,
TGTH, AL, FITHL, A G5 AT
377 G A FT AT 97 @I |
& w #wa wgw fx gfagr 0 g
o A foraT aged g A gER
F1 @&, AT N A1 H:1 3 777
2| IUERT AT IT IE TA AT AT
FHIOT T GIAT FIT THILCOT FIFT Tl
To HTo Ao FT 3N ¥ fad 37 &,
faage roa 8 | agTEg, 4F gAY
ZA W qEa w1 wver faar & foed
fadi <19 § 9 WgH 9T AT FT A1
famr 1 ¥ Zwr fr gl WA w9
zAfas  oF Ifaw 32T & 1 AT
I7RT 1 weeE & P &a e
HiHE FT 1 ¢4t g frt gl s W
FIETAT & I AT IN A 40 = &
wrer Zifaeed, Wegr A I
wza § 1 wrE T qar @) & v gt ag
IIaeq 7 g1 | gfagy w9 F gaar
AT Atfeaw ¢ Wegt Aie o Fro
fr saw! 3@ T FOAT EET &) WA
& 1962 ¥, fog gag agi 917 9%
FITA FIHTT 7 @IGT 39 G957 5%
Wi A mfaas sg Hqr 1 9gi § ¥
a31 wiforer 3, o= qF " gur fE
“gETT HYHTST 9T AT g1 3T 8, A7
#a wifaw 5 v qreg &1 #€ gaTO0
q&d gT wt e sy A 37 Ao
FTAFIEATH T 1w areaFr g
THTT ATEHT TT TG GGT qHaAT 4T |
FHT FIElET AT qaT & g ! &
AAAT0 & 9% awm oyl www gf
gt @hew ag oy Zmd & arg dar
gt 47 grar e gw 7 Feaqr wafy
FR ) # gF qrAvG FAAET 7Y
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AT H%A ¢ wfgT A d5 T EA
HITT AT T #1 7@ F faarz 51
g2 Ao Ao #Hre #HIT IfFw *zay
qr IR WG WEOF § FAT qIAl
Y Tg 0% 37T 32w F faq, .
qITA AGT AgAQT 377 & 39% faq 72
FIE A A1 T4 2 ! zafag #
gm f& s sgen 99 ar @z 2
fir gOTL THMCT TEATHRA IiEETEA A
gra Tifge « 4T gAT O 125 B2
% & a1 S SqIEr gF 931 %4 £ Al
feamea & AW F1 90T I G FW Y
JATIN T ATECH AW TFAT qF |
ga fad sge FLAT iy AT I
1T THRT WATAG T ATIAT FH1977
q7 @1% F1 Sifgn fF 33 gaar asr
qravRa HifEaw 2, IFAr wiEee)
fifzaw & g9 1, I9F1 faqar 3zEy
T qF AT TET FiT IF AT UF (9%
3TEE AT AUE § WAL W F4F FL A6
&1 g7 ITAT &1 SATRT ATAFILT AT
gr | gafaq & qugAr g fr gz o
TAZRT § B3 BET AT AT § 48
ATETHT & | THH FFTAT AR |

A A & qg A TAT IEAC
z f¥ foaar o1 3% ag § 3% 1992
FAT a1 7 AT T FHAF-HHL I
fear 21 fow auq 1947 § wrem
Fr Ifagm wa-fom g wrar 39
qAG AL AT AT wFEAi w1 WA
F wifed are 3w ¥ 6 &1 T FH OF 37
s #19 g7 % foas faq gwer
gfqwra 2Y gFaT & | T AR § AT
WY ZATEY HIATH| TT ATHAT T, TATET
AT A1 F TI09 AT F7 GgAT HF I
¥ qFaeT, ATH AEIZL MEAT JT & IIT
gy 31 2fews & 9% awm AR
st gfe=er iy S & ST 7T A
gfgaa & 9% avaat & Fear s &
391 FT HYT STAAT T HAVTH FHA7 I5AT
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T & WX ZX TG WY AAE %<
@G- BT I @A<l F1 T 997 T
Ao o dro grar GaTAY ST WY AT,
T TATHEIAAT AHH ATH HHDT I
FATHT AT TFT 4 wwT gAT g Hifegw
¥ =13 77 foraam Y SRS T A @
&, FTET QT €FT I THA TG TG
F19 fwgr g7 30 w1 QF g1 aEFITIT
T FY AT FIT EW F, A JqAAT T,
aqtas &1 1 fogr | & qg 39 fag
FE @ E T & og g w1 0 q&r
=afya g f forsr sarwer 0% g7 2%,
e JiT fqr sHed 3 FT qIGL
frer & 1 faser fea¥ g9 F gaT ar
fi aga & avrt &1 =% foee w2 faan
awgr | forr i wr st faee feaTaar
q1 IR W% fAer ¥ gegr o 4T
Y q& AgY A AfwT gF aa § 9%
FgA1 Agal g % w3 aF wrean
qga 4 g9 aF foeot & eay @aa
%, 18 gt 7138 g7 T1 &1, T
AT AT F HY7 F AR q0G WA=
FooTs 9T T ET AZ AT A AW AT T
" Hfew ww & gure fam, oo fam W
TIEA W & WM AT T T § (Inberuptions)
wregae, & 9% 939 F g9 A A5 A
¥ qTHY, T w1 A T G 39 fergrer
& gaFe 1 ¥ q%ar § v ag 92
arq fag § | § 0% gerrg A0 =wEar
g a8 9g & % 37% 91§ 0% GEEd
difzar § SaFr HET aeg 9 AT
a7 Fifed | w1e w0 Fraraen faae
=l & wra aSfafwaerr wfEr,
gragargarEr afsaqr, sfgarET nfawat,
Faqrd] wfFaar o5 W F THELTE
Fey g gargEd | FugmfE aw
o AT 1 gepfs 2, TGS &ed
3 AT GEATT W F AU QAT A0
q =g fg geeda /1T sETAET
w1 At & faet sy Sz & forg, anr
¥ faei#Y fomrr & ferd, swamrer ey
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ST | ﬁm@ﬂf*wﬁwmm@m
FAIAfERt & afd gart amd =
S |

gt @ fF fred et aga
@Wﬁgﬁlﬁﬁ@?m&ﬁm
¥ 7T w=® Ew AW fHA 1857
F A H g wordY frw aeg & e
Al 5@ gAY §, T T F g §,
mmmwﬁagawé;ﬁ qiry
T | A AT T & 9 ey
mfz % a3 7<% w=B T T
aF | & sgar § e ag ww 91 g 7g
TOEC I [F |

70 <t & Fgan =g 5w T
aw % fe@r ®1 qmaTy = ) gy
F faare gaw & fag Wi # oo g
3 TN wEEe wafromE A af g
o wafewEr 71w g G w aw
¥ sfagre & w7 N 1| § wgm
qTAHT ravRe AT ™ I F aen
F A § g Far 7, A fa=
# gaa ®1 ufEr 2, faond fa=ry 5y
qrer A wfer 3, &t 21 & g e
T 39 J10 9 HAA A 7

N AT § AHmETE | EW
FY TATEE] T THAT § ST qTEAT
R K oA e & el oww g
qravee Wz &1 oW w0 &
oy ag WY JE 5 A a fegaiE
& wfe afwwi, fagmfaat ot 3o %
71 &1 § HEFa F a9 S #
AFAT GET FA FT FH AT TEACET
qifeww & % 1 & [gm fF age 4
W HIEEIATST gATE FTHA ATE F—AR
aafeEr # g, I T Fedw Ay
g, amfaee s=dw 1 F—saw
aERT AT AT F a9 FF 0
T gak amA gy Sifed F@r
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[sfr facaeax A7 Ti%]
T aE ST ! OF T AR T
S 30 T IW W AT ATEN TG FAT
T8 gaar | forw g { FATSETE ZW
fedt & wfed WX gae amat ¥ afeq
ST 39 FY FEAT BT AT A H FIHA
@ g TE grg AT AW A7 oY ae}
FduTA, BT w7 wia A9 F7 araae
FF YA T F @A @ o
wATT ¥ g SieaTgd o, T9AIT § q99
W afaer & famtn &1 &g € 1 &
wTow FgaT Sgw fE s S s
fed & § agm w9 & Afew 97 g
¥ oF gy a1F 1 £qT § @Ar—AEq
21 3@ A5 afrmrd et § 7 I8
N FAEEATE HY ERAT &, FARSE A
gt 1 & ag Fg Wgar § 5 AR
g9 W B AW AT @R §, AW F g
o 1, AOA I F AT AIART T A
¥w ¥ Fegqm & fod, www qw F fawior
% fod ST 7T RIS EA T AT
wfRraTEY GTIA T §FAT § | WA,
i & wrad Fga1 wrgm fE 5@ fawmr
N e ot Aafrai swfo 7 0f
I A ¥ am fad @ #, Afew
ad @ & fF Fo o amorrs
g e Fawa @ W@ g
o BERSE qEw §  stafaar
TEIE & FT OFAEW F g, AwT
ITH FEH WIANT &1 F A9 gV 2,
Fo THo To HHIL F ATH Tl ,
ATATAT Hegd THTH HIATE FT ATH TEY
g, HrgaT wgwe wadl FT AW A g,
AT AG[FAEEA FT AT AT &
W i § 5 37 A wEvegee
IR Zw A s # fr & ww
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A&l @I & 1 T ARIL T EATC I AT
FEATHTAATA R AT AT ET & |
# =g g f 7 ot Y ag s d@
FHIE AT AT I | W G| AT
& f faeit %77 § Wi 9y A9 and-
1o Z1 TS E AT A1 A fo awg
& gi &1, 9few wa gaey o g0 &
oy fegr s anfea

orFgaY, §@ gad W BiE-wlEl
a1 & Fora & ST &3 #) e |
& gwem g fo wigg 7 @i woE i
Hang g faseht & &ro gYo &rex ¥
18 =TT FwmTdAT & § WwT 4 F1
g1 @r g AT 14 FAYEAT § AW
FiE fad 77 & 1 3O Q¥ oF i B
% w12 5§ 7 § fewr 40-403qt
FT WA § W J T 7oE foew
fafasm v e s @ e | 3w fawdia
WA WIS gIeGT F S o,
fafew sTerRww F geim) #1, FAiT
qAET & | W@ g foang @ fF oaa
WERY T @9 98 T Ag) fHargem o
YA I A A AT & GAANT &
am F1e fed g1 wix g@t ot 1 @
fagr g | g7 whT FATHAT F1 TreAr-
T 1 TIMT JGT FF 4T 1 HIGR
foqrr & fafenr srorwe & avqs
@A T AT XA FFIT FH R
fegr | ot aff 97 FmT & ©@w oA
19 3T g3ie 371 o | B FHa-
w41 ®1 forg w7 & fag 8/—v0 52 &g
WTd 4 WY JEFT W 16/-To FE
wfem g1 =@ & fag a5im
AT F1 AT lD/-—Qo T
AT FATIAT § T 20/~%0 e
7T g | g g% & 9% TEa g
< fag 77 & Suwr Faq it sEw §
A T B2 FATAAT F TG Y Heqg
GUT & 991 gTH ST ¥aqe fieqr ara
ofgq | A& g favag @ fr W
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HEITE TH WAL FT FT FGT | WA
T W TT TFT B weary g fEar
21 AT [AT GAATT B T2 g2
faar war a1, #fwq F9w A9 6/
AT | Afeg nw e Wiy faaw
UAT 7% IAH! T2 9C AG) forar mar
AT T F AT ATATT | TAFT WA IG
 ga1 faar wy o qF TR §, E
IS 9T M (FAT S%7 | T SR
e Jiq & fraT a7 =A™ &4 w7
eI & ) w53 SR-gE aiy
HITHRT G617 9 H/A FT AT |

ATedqAe, & SI9%T TR 9T F
frmr & 1 & € z § AR § waw
¥ AT wg 41 % @39 § 9 Ay
TTH FEA & E, qH IR §, 9T 1
me fre 749 1| 9% aroay & 3y
T Fg qrgan 7 o g Ew ¥ fimewt &
T 91 fgas gz fegrd @t 3
ITHI FTHAH T HIST FAIF TG} I%AT
& wafar = ax 9 feed amg
T @ E a1 TFr Srar A o
HITHI GTE ZIM, FB AT gl T AUAT
w1 fora # 910 g% 47 @ IR 9w
AT qT ITA 4 wargn g1 f w9 owm TRy
F1 f&en gm0 T 347 47 RITI9H q19
39 9§ Y =1 73aA fwar ar ) 94
S & =gfags F o g § ford
AT F AATR 57 fag a¢ fawt w7 gfq
g Y gTAT | FH gFR X 94T F@
fa qge swawa s & g v fafaame
®T A ZAT A0 AN IT T FTA TA A
xg F4T A1 f5 TR I XWILAT {1
fosd Z@r wiv I7%) 3T FT IAN!
¥Z A T AT Arerga fwwqw oo w4
AT 271 ¥ FaTewe, fgmn wiv wfaat
feewt & afer qume & o @ £
g wT 3w H g AW FAOATY
Tafa 7% 79 9FT A gars e
araY a¥ frag =7 ¥ sana & AR )
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ST GTT-HTF HIL 30 § WA 4N
lra@ & omgar g | 9 ave g4
=H & | UF ANMET AT G TATZAE T
“rAen” AT OFT §F FT QF AreAiiRE
fas=ar qT 1 TOF q& 2w AFEF 7@
FGELTIAT UF F JROF A 0FT
S AT | TFA QAT HT T AT F /AT
forft, a7 S 9 51 o fas o
ATH] FT TGS GG F1 qAT 7
g7 fosr #1125 a0l &7 wsr g 34
G F A& 7% R T fami s 7
fs gz Fifge, aawarg 1 qE1 71T,
UF qIAT T W qIEq Tha
g g7 @1 fag 77 aar oRnezz
frege o oY gET § 12 AEEsl
F ANG, N eI F g garid
98 & goT | 3¢ T9fad gwt fx 3%
g o% e 91 1 w19 A few e
F 93T ¥ TFT £ | AE AR,
HITH 99 QET Ha19a § fows g1 sy
Zw w1 av g§ ACHT ST SO 7FA g,
IER BF W NI §F FA §, TAH!
Javg FT g5 & W I famT 7
TF 2 4\ I T F fad wrarr
FT GFT & | § AEW F wiw g4
¥ fad woar garg &%, 39 7@ @40
qTTH ATEAT & |

| WA IWIE WYY (ITIAW)
v, st ST g LET st A v
fr’%wmﬁa"ﬁofroméo H7goe
Udo {r5o § ANTI FT AT T F27 74T
1 915 |1gg 7w fEmr /v w7 4
#fogw awgag T 97 afew o 72 gari
T @HW E W 7 T A A
Ty W IFAT AT AGI F7F | IHWT
o1 § AT TFAT A & | FF AWE B0
s § f @@ W omA g\ AT 99
gramy § W Wi o dlo wide
W go qre wife T FRfr v &
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(= sdror wavE wrq )

1L H GETHI WA BN T WG UF TF
HIT AT T E | ATHT IE WET FEN
=% g fmesuTd g A gw e &)

rqamaw (= wart fay faatfaar):
WITHT THAT G & |

o) W THE WG FHAAT
gy aremfery fafmer & o
 F¢ a1 frad &%

TeRT ZET WAL WS A@A ARl
arEafEr s remwe fafer &
T A A3 g A3 g fed arew-
fafreee & a0 waar g fafaeee
FoEr K oar wmaw § o BT @Ed
Farft s @w @9 | 7@ ey
& ew & =@a § =T g aw
argar g & wer gfemr femr ok
it @ faem a9 ww )
I O & "ot #Y fum mrsavn F
s & @ fF s sfemr @
o Ao F1 T qeEr gaEr
AT | T ATt § s awel &'
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st | 8w g e wwe (ar)

f& zv warcaret faw a8 o,
qrEEET # w@aa g RIE ARl
AT | AR W AT FEO FH
g fear f& g9 #ivw F1 gard
7 faar 99 W e aEEE

o

WM g1 W, T W% THeF

qifgg w8 fwg ao
ﬂ'}ﬂ"'ﬂomi o fao

g
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T 1T A A g A
ar @ 7z faw ww @ @
daff 3 g sw faad § —

"In selecting the Members of the Press
Commission, the Minister of Information
an i Broadcasting, Mr. Vasant Sathe, knew
what he was about. He has, we presume, at

least been abl; to ensure that all of them
read s< me newspaper or the other."

This is the qualification.

I3T | FHEH FT T AN 7 Fad -

"That, of course, is sufficient experience
to qu: lify him as a knowledgeable persoi
on issues of importance to the p "ess."

This is with refe -ence to a gentleman who is
a lawyer and * member of the Press Commissi
0

TP AT FATT BEEEE Iy 3
a7 F a@i 2 oww we far @

"Ms. Amrita Pritam ia obviously meant
to look 'fter the fictional and romantic side
( f the newspaper profession about vhich so
much is now in the air."

writ fgrgerma erew feaam @—

"But one fea:-; with the new Press
Commission, Qe at present constituted, we
shall never learn anything about the vari
jus issues of concern to the profession or
industry that really matter. What it will
probably produce is i clean bill cf health
for the Ministry of Information and
Broadcasting. V/ell done, Mr. Sathe."

[24 JULY 1980]
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qaATe A3 & | 48 fwaar F—

"One of the first acts of Mr. Vasant
Sathe as Minister of Information and
Broadcasting was t» send the Press
Commission packing."

am ag g—

"A forma] gesture by the Chairman and
Members of the Commission in offering
their resignations at the change of the
Government waf converted into an
opportunity to disband the body."

"Secondly, it is inconceivable that the
distinguished Chairman and Members of

oy E—

the Press Commission will hav, undertaken
to work on it without being made aware of
its terms of reference. Does this mean that
the Government is keeping Parliament and
the country in dark about a matter which
has been settled between it and the
Members of the new Commission?"

oTH 9T WEM ATz 99 FHe
g 79 fam oaw wm agas
fgmi & fomsr oty oz@ famo @
ary Fgd &, TA9 WA T TN
qA KT AT T 47 | qA oWITA &
s ¥ w71 av & fowen 99 wwm
arg JE & ) 9 aeg § owow

arg famm =ww@er g 5 fafaw
IFAAl FHIE FAEAT 9E & HTaEH]
A | W wATEw S 9
& oledt 7@t &, 97 wfear swAr
qrEt & wEdt qE0 9 gawr g
FIAwe TAT FT Faw (mE) HFET
AT F AT TAT 4T | FGHTT FAIAA
¥ oft fafree 97 @ zem wTw
ifzmr & wew qumewm  §, AT
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[7 swdm g85E w197)

Wt 796 fog 7 ) 1975-76 H
T AIT EW & g A & T
fear w@aT g7 1 giEfE HY I
g faar 7 faAy, TR0 8
FT TF W uiHz dAeee "
g4 99 FHmE ¥ oaar e |
fegemm e & 71 #4 FE9 0@
GG S S (- S S
ITHT AR AF AqAT SAEAr 41 |
I AT F | AOF A AFWT A
wE  IEET g Afax oHEE
FAfAez AT w0 g 1 R HES
M WM H§F 9Wd & wA
2 faelY w0 §9 @, 94 9 €
as dFIRE Fw (W) F § |
§F A ATA & AT TEr fo
s FY, Wem @, geqor Afsar w@
qrar A F aif afews qEm AR
T AT FT @T ¥ | WA
o Y fadm g wfs amee
gFfzgtr s & 0 A &
gt wzz ags { fedz wrow
frar ar. . ..

SHRI ARVIND GANESH KULr
KARNi (Maharashtra) What is mwrong
there?

SHRI JAGDISH PRASAD MA-
THUR: ] understand. WY O
TFEA O oEE A W aar F¢
Heqt | R F FH G Aw
g {0 weR ag fagim gl &
F9T 3 g A @gT a1 FE

(wré) & @ #1 §. ..

graareaw (w1 warf  faw
faml3ar) : arqx o@a, @@ AOET
Tga T & |

q TTOW A JYT
14 e

argw
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TygwTsom (st Twi€ LR
femtfear): wms et st @ @A
I

7} AW AWA FQC AR
¥agaqm & c—r'aaﬁgrras
FW&W%”W#TET%

v faerar wm @, wEar FoE
ﬁaawmwaﬁt!%% | ZAH
sE @ 7 Emfww gl
# A7" ¥ S FAA a4, afe
qY 9T 97 | 9 1 §@ _ET A
qig & w41 & fagr 91, wed 9w
i ag faar a1 0 & g R
g fr w fas wofeg f& smar a3
F1T 7 3% fagea fear av omfedw
qEAl EW F AW AW FATHC A
fad s # fewsr & sm o#Am
gar ¥ AT A7 @1 I FWE
F TYA T FETG F faAmm )
= w7d, Nt form W FeE
it B, o foe 30 #f 71
oIoF g W 9F f, dfew wrA
gdl % IgHT 0F AN 0= g7 Ann
F 7 faamr | = oFT @ § I
AEH AE g | FAEE W FA
'Erra?rz | & feew wifest g f

Fat # 9 @ oy T
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Az g §, 993 Erfﬂmw-q
ot TR Ay 1976 & o 4@
g gaeEde e’y fad 4
rarx‘w':rg"l‘xmﬁﬁqmmlamtho
chamcha of the year ﬁ’m f&
I T w o araw JE T o1 F
qIT T St & AT g 71 FAA
Wﬁmﬁm’rmv"rgn 1976
| ‘grEz T At #

I am the chamcha of the year ﬁ=r¢=r
it ja wredwe a7 oAt
Tt FHIA A AT avArs 4r 7
fad @At & as art B o
o1 q 47 9T 93 I f@rE
FAAT 99 g4’ TC JHIAT  FAAT
wmr a0 fggem e
& wfrw feemr F gl
wrrdt (@ § femr foam 1w
He wag only a natjonalist journalist—

They did it just to curry favour with
Mr. sathe—It must be under your

instructions. T F I A feaF
ErowamsT F o oA gmT Twd
F §#I” R ot w wiw FHY
a4 mF oar Clgmgenw oieR’ J
gan v fgar #crfamr o oweg|
Tn o fopefwgr, 3a% a2 dorge T
A7 7237 9yEr wifzfea fargram
FRT TAIT W Far fzar o wdr gEqA
¥ ®1g AT FWIL AT4T RAV 47 30
&1 u@wE g 9 ) sy "y
YART WA FAET, WG UIG AAT H
ArEd, Azt & AT I8 T LT | AlH
TATFICF FEEE i M9 RIS O
I @7 WT AT, SAH! TATIA A |
AT TT TFEC FAT A1 qy (27
F1ATH §T TR

wiTRY 7@ TOTIr A€ g & qH
ataw § 97 T vhEw weET 4t a7
o g8y A #t af ot 1 T Yo AT
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F AT WZ A Hewas theain
chargf: of the Patny office of PUTLI,
qGF iy &1 qepe @A fzur
w7 A9 5 fagie  fad v e
FREE AT AT | g wHIEIT Q1
T T W, 2o o w1, HrAIET
HWIRT o 9T HTF T4 T TEHIAT
Hga F )

Igurene (st wariieg  fea-
fomr) - wrqz wgm wed mdr w
g W WE. .

(Inserruptions)

=Y FTE A W AT 3
qIET |

Iqganan (s wArifeg faw-
faar) 1 g% 15 e gt am #

=t FM FETY AT :'.'zi]'
T E

[ gqaqwems (st gaiitey fee-
fear) ;o & @1 g E AT 9f W
amd &)

oY sl yER AgR : AE At
gored g Afea | | T qE AT
q1 N FY TG TEATE T Al owEd
Zifar.... (Interruptions) & F®
gae dr 3

Iqaarsam (o waé oy fawr-
faat) : 9=t & gma afsg

o} ST STETR WYY qEH WA
g, #avzfze w¥d) & M3 WgT 7 w7
g1 f& Zro ro ar Haar wfgy 1+ &
aage g =iway gz w1 ) AT g
a1 fo <afra @to Ao st wrn wifgw ?
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[»t e Atz wR] -
q9q I w93 531 47 5 gay zmel
aga AT griT, w9 F9 g
agi we qX g o vz, fod mm AT
wEdY &1 7ff afes faezw gorg o T
f srTs qITH El"lﬁ'{ﬂ fafras & oadi-
¥fzg sravae< &) &) g 07 qFReL |
g #gd Efx $B AW B THATHLAT
grafi g i swmene & faar &

There is no provision to convert black
and white TV into coloured one.

Mr. Krishnan said: BEL needs an
investment of about Rs. 20 crores for
the production of colour TV.
Accordingly, he said, a colour TV set
will cost about eight thousand rupees
orso..."

That means WIS 54 & 45 &1
Firr T gifge o glegs v @ 5
fwe 1 & 73 agax § fagga s
wRar g fa wiwIm g owa § A
CEC

fergema wret [oewa wr (o o
Lo X FEH O AT wg M
qEETE | AT 9 TR A FFATAR E,
wzia FIRET AR §, afwe a1 s@ai
¥ Qo g, TE) 4v%0 6 7R wge0 ¥
awei 8, gl qar€ O Fw q9
Ft U F 19 F 04 FIA T 26 TG
qIT ST RS I AATE 1 @ wrogw &
o197 Hro Aowrio F F1E T argr Y
WAW BT § | o A mr Wy
gaq & g 1 ferger @t fresa,
g fweg o amd §, ame &
WHT IAF FIT 39T A 4T TG 8,
wafag g saed) fafaedt & sefte e
s A AT g & faqgw s T
g o 9% 91T oo wefra & sfifog
9AY d13.-AgT TIAT AR Y Ay
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wifgx ¥ g9 a3@r g 1 ooT
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(Time nell rings)

q9T §I qar et | 4 @ ¥ qiw
AT T MT 4FAT TIEAT w7 |

w7 ¥ ¥ uws av@ war ot @

7 &gaT § | A ot gIIT A § A
o~ IWG WY § aret 1T BT 4T "qIE-

i a3 fsw f4 ma o Ao wY
e @A ARy § WA sy
wmag oy GQfst | Gar w5 @
AT N 9T Qd ITFIT 4T & |
T gt f waw E

f e At frm (mez am ) ¢
voaaTers &Y, NS gA ua Q¥
fawn o W Tegw § [T HaAY
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§5 7 IO GBI L FTATE ¢ TN
ar & s qATeAR | g iy o
Mma ATIT FNRT ITATE, ITHT Y
ATAT §, IAH WF IFA AT
# &1 FH AT TF agd =G
2 Hfpa e Y T IEd 39 fR
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(Interruptions)

THE VICE CHAIRMAN (SHRI
SAWAISINGH  SISODIA):  Order
please.

ot szt wge e 0w
fag grm, &% faw w#F 0 oar &
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1 qfr A & s e, fag-
LI C O I T (A S L
AR FT AFT TR 4{IT AT |
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wanfzat s=amar Sreq & Zro #re 93
ar At W, TA OFT A AT
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% s 35 T w7 3T IB
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faarfaar draq &1 woge T AT
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qTF6 | I TETC qriEAET A7 F
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st fe ol g serfr oY weax
FOT AIAMT A, WOAQR
et 2o 17 w3 B v Wemy
a1 faere fomt sior | w e T
¥ A T §IT F 9T ATHTIAR
#l frafen # g rmae s
Jt E2v gf T 9 savET frsfaa
fear s A g O Sww gat
QST AT 7 E T waw -
B FAAT G AT I w41 7 Frfog
Y a7 gzAT ¥ EAfrery A & ferdy
Wex T ST AT A EY G 71
TEAT AT EAMA w7 Harery g
W | qE AT Ararw wr AT §f
O Haraw ¥ g Y Sreq @Y uF Far
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QT 1T F, 57 WAl & q19 § HA
AIYT AT T E | TTAATETE AT
® WOTET AHFTSATCF A A G A
&1 s faar |
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tan Times*. The ditor, Mr. Kalelkar, was
removed so fiat our hon. friend, who is here,
Mr Khushwant Singh, who sees the iinaj ¢ of
Mata Durga in

- Shrimati Maneka, could step in and be of

service to th, ruling party. After Mr. Kalelkc r,
other people like Mr. Prithivis Chairavarty,
Mr. K. R. Sundar Rajan ant seme other people
who were senior staff members had to be
removed sr that this could be turned into the s-
Irvic, of the ruling party. This i not an isolated
example. Thig is on ly one of th» several
examples, i am ust trying to draw your
attention to what is happening beyond our
eyes, beyond the formal rule; of the
Government. Hence, these are the m;.in
weapons in the hands of the Government to
run down the opposition, 11 suppress criticism
and to black cut the democratic opinion of the
toili ag masses. Sir, take the example of f ),
AlIR. the type of their functioning. I am much
grieved to state one fact. Only the other day,
on 13th July our nost beloved leader, one of
the most ienior MPs, veteran working class lea
ler, CPI (M) leader, Shri Dinen Bhattacharya,
died at 1.00 A.M. but the Del li radio station did
not bother to ann tunce the news. At 8.30 A,M.
we, our party CPI(M) office, from Calcutta
rang up the Calcutta
. radio station, bul they also did not announce
it befo e 9 0G O'clock, not even in the 7.30
news. Sir, can we imagine any such thing i,
the case of any member of the ruling party?
In that case, Sir, th AIR could not be so much
silent or indifferent.

Again [ say hat all the radio stations should
be controlled bv the bodies of equal
representatives of the State and Centre, but the
States have not been given representation at
all. T raised this que tion in this very House
last year ;lso that there were no
representative!; of West Bengal on that Board.
Therefore, all the programmes, even the
selection of artiste; and everything else, are
being done without taking m'o consideration
the local needs of the States. All the
programmes are arranged to serve the narrow
interests of the ruling party at th, Centre, wi h
total disregard to
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the federal nature of our Constitution and
democratic rights and privileges of the vast
diverse people of our nation. I must give
you one small example. Take the examples
of Today in Parliament' and 'Spotlight'.
These programmes are given in Hindi and
English only. Why are they not relayed in
regional languages? if it is not possible to do it
0, the same day, they can do it on the next day.
But it i; not done. The Report of the Shah
Commission on the emergency 'excesses
passed serious  strictures on the  Ministry
of Information and Broadcasting. They
should remember it.  They had the darkest
spot.  They had a censor team within the
Parliament House.  They had imported IPS
officers to observe the matters.  They had
supressed the press and made it the prisoner of
fascist terror.  Sir, [ ca, tell you a smal]
experience of mine. I am the editor of a
small monthly =~ magazine for  women
‘Eksathe’. This is in Bengali. It was
under great censorship. The editorial the
news, the poems, the stories, even the
articles of Rabindra-math and Saratchandra had
to be censored. I could not publish
the speeches made by our party members in the
Lok Sabha. All those speeches and editorials
were to  h,  censored. That is the terrible
time I had to go through, i will never forget
those dark days, but now they have
changed the tactics, not the policy. That is
what I want to say. Now, Sir, the time at my
disposal is limited. So, I will leave the AIR and
take up the working of the Doordarshan.

Take th, example of the Calcutta TV. Its
tower is 175 ft. high and the transmission
range should be much more, but the antenna
has been fitted at 125 ft. only. So, the
transmission rate has been the lowest among
the four main cities of India. Sir, here is the
reply of the hon. Minister himself given to a
question asked by my hon. colleague, Mr.
Jyotirmoy Basu. The Delhi TV transmission
time is 35.20 hours. Th, Bombay TV
transmission tim, is 31.30 hours, the Madras
TV
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transmission time is 26.40 hours and the
Calcutta TV time is only 21 hours per week.

Why this discrimination. Sir, even after six
years, the Calcutta TV centre rioes not have a
building of its own.

Now the proposal for relay centres a’
Midnapore, Murshidabad and Asansol has not
yet been approved. The Government is saying
it is under consideration. How long will it re-
main under consideration? Here is a statement
by the Information and Broadcasting Minister
of my State, Mr. Bhattacharya. He says that
they have sent a Bill to the Centre for getting
the consent of the President. This is the
'Compulsory Screeing of West Bengal Films
Bill, 1979". The Government is sitting over it
and not gettting the consent of the President.
The Bill is lying in the files of the hon.
Minister. And when these relay centres at
Murshidabad, Midnapore and Asansol are not
being done, the hon. Minister is talking about
the colour TV. People are starving, but they
are showing them golden ortnaments. It is just
like that. One phased programme needs Rs.
400 crores. Why should there be so much
enthusiasm for colour TV? That is why my
apprehension is that this proposal of colour
TV is to oblige some multi-national
company.

Then I want to ask only one question about
th, filmjS. The most interesting part of it is
this. Sex crime is one of the main contributors
of these films specially from some parts of
our country. There is no strict censorship of
the films. EVen if there is censorship, there
are no measures to implement the censorship.
I have with me a copy of a Memorandum
which is lying in the files of the hon. Minister.
It was sent on 13th April, 1980, signed by 36
artistes, producers and other organisations of
West Bengal, including Sat-yajit Ray, Mrinal
Sen, Tapan Sinha, Sarjoij xr\e, Uttlam
Kumar-, Soumitra
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Chatterjee. Utpal Dutta, Kali Baner-jee and
others. It is the very important document. And
this Memorandum is lying in the files of the
hon. Minister. They have suggested—I— Will
read just a “w lines—"No doubt cinema is an
industry but it is not like an iron foundry or a
Jute mill. It is an art based industry and predo-
minantly a medium of entertainment. It has
assumed at present a very important position for
its socio-political values and its role as a
medium of information, mass communication
and education. This very much important an
industry is now used and controlled for their
personal gain by some unscruplous people
without any respect for culture of our country
and social responsibility."

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): Mrs. Mukherjee,
now I have to call the next speaker.

SHRIMATI KANAK MUKHERIJEE: For
this mass media to serve the-people, not only
the policy but the method of functioning
should be radically changed.

Thank you very much, Sir, for a patient
hearing.

SHRIMATI NARGIS DUTT (Nominated'
Thank you very much, hon. Vice-Chairman.
Sir, i am very happy that you have called me
after the very short speech of my hon'ble
colleague made over here because she
relevantly spoke about the corruption in films.
Films are a part of my life. I belong to films
and I am very proud and feel honoured that I
belong to this profession. And it is because of
this profession that " President of India has
nominated me t, this House.

I would like to bring to the notice of the
Houife, -without mentioning names, as my
hon. colleague has mentioned the names of
Mr. Satyajit Ray and others who have started
as signature campaign against violence and
sex in the films. But according to me the kind
of films that ar, made by Mr. Satyajit Ray—
though I have the
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greatest pride 1 I him because he has taken
the Indi in cinema into the world market— he
kind of projection that he does in I ie West is
not correct. In which homi, excuse me, do we
see snakes goin; back into the huts? India is
as mo lern as India is. Not that we do noi have
poverty. But when we project poverty abroad,
we much projec modern India abroad as well.

Anyway, Sir. Coming now to the various
points, irstly I would like to congratulate th
hon. Minister here for the Report. I had the
opportunity of going throuj h the Report. It
says that "A light alternative National Service
of All India Radio, Vividh Bharti, broadcasts
programmes for a total duration of 12 hours
45 minutes on week days a id 13 hours 45
minutes on Sundays." 1 hes, are all commer-
cial programm s and they are very popular.
Now Sir, why are they so popular? Beet ase
they mostly play Hindi film song; against
which we are all speaking.

One gentlen an got up and said there was so
m ich of sex and violence in the films. Neither
do I propagate nor do I say that sex and
violence in films are good. Once again the
Mem. ber from the ether side said that the
hon. Minister was reported to have said the
Baghp it issue should not have been put into
the paper. Well, Sir, the Baghpat issue is a
very vital issue which s iould come into th®
papers. But, i the Baghpat issue has come into
the papers in this way, that Mrs. May; Tyagi
was pulled into the streets, hi r saree was torn
and many parts of her body... Well, I do not
want to t 11 the House about all those things
There were many other things. But have we,
in the films, shown tl is, Sir? And if we in the
films try to si ow this, will the Members of the
H< us, like it? We in the films never, never
tried to show that the police have ever been
bad to the people, to th. women or that they
dishonour then. We, in the films, have always
tried o show that the police have to prote 't the
women, that the police have to protect the
people. So,
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Sir, here I am very sorry to say that because I
belong to thig profession, I have to
vehemently speak for myself and for my
profession.

Now, Sir, coming back to Vividh Bharati, it
is very popular because wherever you go you
hear it. You go to any kitchen and you will
see that the housewife is tuned on to Vividh
Bharati. Whether she is cooking or whether
she is making her baby sleep or whether she is
sewing clothes, she is listening to Vividh
Bharati which i playing Hindi film songs.
They are so very popular. I must say here that
the Report mentions that the estimate of
earnings from April to September, 1979 is Rs.
4.80 crores, and it might g, up to Rs. 10.30
crores subsequently. That is definitely due to
popularity of the medium.

Sir, I am very happy that the hon. Minister
has said that our films are getting great
recognition abroad. @ We are having film
festivals ~ where our films take active
participation. We hold international film
festivals in our country in various fields and
our films are getting awards here as well
as abroad,. But thene is one thing
which I must bring to the notice of the hon.
Minister. When we send our films abroad,
they face tough competition there because
thereis a  lot of representation from very
rich countries and they have enough
money for publicity. Since the hon. Minister
has already visited some of the festivals, he
knows that whenever a film is shown there,
there is the tradition of the country to which
the film belongs throwing a party. Now that
party is thrown on a lavish scale where all
these  delegations go and participate. 1
would request the hon. Minister t. please
request the Finance Ministry that whenever our
films go abroad, they should go with the same
honour.  Our people must be given
enough foreign exchange so that we can
propagate our films properly, we should be
able to project ourselves properly, we should
also be able t° stand up to the other countries
and give a good party like they do. Our
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delegations that go abroad, Sir, are hardly
ever given any foreign exchange. I myself
have been in many delegations and we live by
the coupons that our hosts give. We go there,
we enjoy their hospitality but, unfortunately,
we never are able to call them even for a cup
of tea and it is very embarrassing for us when
we cut * sorry figure. Then, Sir, I am very
sorry to say—and I have to be verv frank—
when somehow or other i* is managed, all
sorts of reports appear.

And I must say that it is a competitive field
where a lot of money is spent. I have already
spoken about the film festivals and the
delegations.

I would like to bring to the notice of the
hon. Minister something about the films
produced in the Films Division. They are
mostly programmes and propaganda films—to
propagate education, family planning, etc.
This media covers all the important
happennings in the country and the films are
shown all over India in all the cinema houses.
Now this * Government propaganda. These
documentary films are shown compulsori-ly
in every cinema theatre. Now one per cent of
the money based on the seating capacity of a
cinema house, whether the cinema house is
full or not, is charged by the Ministry of In-
formation and Broadcasting. I hope I am right
on this. It comes to about Rs. 2.31 crores
which they collect this way. Now, Sir, it is
here that a vicious circle starts; because we
start from zero, we have to come back to zero.
A wvicious circle starts here because the
cinema-owner-please don't ring the bell
because 1 am so very sensitive to it—who is
on exhibitor has to collect this money from the
distributor, but the distributor does not want to
pay it and so he collects the money from the
producer and the producer has to pay it
because he has to run his film in that theatre.
So he tells the cinema-owner to increase the
rates of tickets. When the rates of tickets are
raised, it is the common
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man to whom the burden is passed; and it is
the common man who is ultimately to be
entertained. So, coming back to the whole
thing, we are not doing a right thing by taxing
the common man, because he deserves ' the
kind of entertainment which he gets.

Sir, there is a new duty on films which has
come from the Finance Ministry. I am sure
the Ministry of Information  and
Broadcasting iy going to continue making
documentary films and other films. Of
course, they are going to buy colour films and
colour 1 raw films stocks, which is not
going I to affect them because it is going to
be a book to book transaction.  But it

is going to trouble us. If there is going to
be any deficit in the Budget, it is sought to be
met by taxes from us, from the people. So I
request my Minister that he should fight for
the cause of the film industry. He is a very
enlightened gentleman. I have the greatest
respect for him because he fights for us. I am
sure he will continue to fight for us. I would
request my Minister to please see that this
duty which has been imposed on us, which is
going to put a very heavy burden on the
film industry, is reduced.

| One thing more, and that is about the
Poona Film Institute. The Poona 1  Film
Institute had a very very beau-1 tiful

faculty. It was the faculty ofj  acting,
which has  been stopped. i~ Through
the Poona Film Institute we have got very

beautiful actors and actresses like Jaya
Bhaduri, Shatru-ghan Sinha and many
others—I particularly mentioned the names
of Jaya Bhaduri and Shatrughan Sinha
be-i  cause they are well-known names to-i
day. I would request the Minister to please
re-start this ' faculty. Also, please have a
faculty of music because today film music is
also an art, not that we do not have very
good singers in the country—we have
got [ very good singers in the
country— but because to sing for films
is aj technical skill which should be
taught io the Institute. We need new singers.
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So I would req lest you to have
a faculty of sing ng in the Institute
where new talent can be brought so
that new singers can be introduced
into the industry.

SHRI ARVIND GANESH KULKARNI:
Madam, vve also reciprocate your feelings. M
e also like Mr. Sathe equally as You do. So
we reciprocate your feel ngs. (Interruptions)

SHRIMATI U >HA MALHOTRA
(Himachal Prade-h): Vice-Chairman, Sir, I
rise to spea ¢ on the working of the Ministry
of Information and Broadcasting.

SHRIMATI PURABI MUKHOPA-
DHYAY (West Bengali): How is it that three
ladies are speaking consecutively?

THE  VICE-C [AIRMAN (SHRI
SAWAISING/H ,'ISODIA): If time permits, I
may c ill you also.

SHRIMATI USHA MALHOTRA: I have
welcomed he announcement.

Sfrffil NARA  SINGHA PRASAD
NANDA (Orissa): That way this Minister is
very fortunate.

SHRIMATI USHA MALHOTRA: 1
welcome the am ouncement.

SHRI ARVIND GANESH KULKARNI:
He is like a hero in the box.

SHRI BHUPESH GUPTA (West Bengal):
It mus; be a red letter day for Mr. V. P. S;the.

SHRI ARVIND GANESH KULKARNI:
He is a box office hero.

SHRIMATI 1 'SHA MALHOTRA:
Should I start a 1 over again?

THE VICE-C LAIRMAN (SHRI
SAWAISINGH SISODIA): Please continue.

SHRIMATI USHA MALHOTRA:
Vice-Chairman, Sir, .e to speak
on the working of the Ministry of
Information and Broadcasting. 1 have
welcomed the announcements made
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by the hon. Minister with regard to
improvement of the mass media, that is, the
Doordarshan, the Akashwani and the policy
of the freedom of the Press.

He has given a lot of thought to the
improvements as the Ministry has an onerous
duty to perform, that is, keeping the people of
the country well-informed of the policies and
programmes of the Government and serving
them in different ways also. In the discharge
of the responsibility the Ministry has under its
control some of these media like the Akash'
wani, the Doordarshan, the Press information
Bureau, the Films Division, th, Song and
Drama Division, the National Film Archives,
the Publications Division, the Directorate of
Field Publicity, the Central Board of Film
Censors. While assisting the Minister in this
heavy responsibility of information, it
maintains  liaison  between the State
Governments and the other agencies for mass
communication and mass education as well.
The other official media can take over
enlightening the masses of our nation. It is a
very effective media which brings the
remotest areas of our country together.

SHRI ARVIND GANESH KULKARNI;
The hon. lady Member from my side should
be called.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA); Certainly.

SHRIMATI USHA MALHOTRA: Do not
feel jealous.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA); If this is the wish
of the House, I will certainly call her.

SHRIMATI USHA MALHOTRA: They
come to know each other. They understand
each other. There is a considerable
understanding between the different States.
The All-India Radio educates, informs and
entertains the people through its various pro-
grammes. It has proper guidelines for
presenting all shades of view points.
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It also presents constructive criticism of the
policies and programmes of the Government.
During the mid-term elections to the Lok
Sabha, the national political parties! were
allowed time, and the relays were carried over
the nation's entire network of the All-India
Radio. It wag the same pattern swhich the
States adopted also. I personally believe that
the rural programmes broadcast from all the
stations cover agriculture, horticulture,
sericulture, health and hygiene, nutrition and
family welfare programmes ar. a boon to the
brothers and sisters, the youth, who dwell in
the rural areas and they can improve their lot
through these media by finding out the know-
how in connection with the above mentioned
subjects. For the children, the youth and
others who live in the cities and the villages,
the rural women and the working women in
the cities, special programmes are broadcast. I
suggest that special emphasis should b, laid
on some vocation-oriented programmes also
so that certain schemes are explained for self-
employment and the youth do not run after
only the white-collar jobs.

It may be recalled that the Door-darshan
was delinked on the Ist of April, 1976. The
Government has done well in not having set
up an autonomous body of the A.L.LR. and the
Door-darshan because such an organisation is
not considered necessary to enable these
media to discharge their basic objective of
serving the people who are not served by
other media.

6 P.M.

Mass contact with rural India is possible
by utilising TV and also satellite-based TV
communication channels for the rural areas, by
having special programmes of interest for the
farming population of our Country. And w,
should have youth programmes for inculcating
nationalism. I would like to lay more stress on
this because this Is probably what we need
today. We
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have to raise the standard of our national
character, and that can be done through these
media. We should have programmes for
inculcating na~~ tionalism and giving them the
right direction to participate in the recon-
struction of our nation. And how? By showing
them different avenues of service and self-
employment. There should be a network of TV
relay centres all over the major areas through a
fuller utilisation of P & T microwave
communication system. We should go in for
frequency modulation type of broadcasting as it
provides high quality and noise-free reception
over a large dynamic range. It has been
introduced on a very small scale. It would be
welcome if this is introduced on a much larger
scale. It would help the rural and the urban
unemployed to take up some industrial schemes
which could be covered by the AIR. It is a very
powerful mass media and I think it will be very
effective to guide th, youth of our country.

I believe that side by side with these, in the
AIR we can lay stress on the duties which
every right entails with it. It should be driven
home to the youth, to each one of us, to every
citizen in free India that we have a duty
towards the society in which we live. This
should be projected through the two media we
have. Let our youth know the value of the
hard-earned independence and how best to
preserve it. There should be special
programmes for it to inculcate in them love
for the country and also to give them an idea
as to how the independence was won.

I also believe that AIR and Door-darshan
have a complementary and supplementary part
to play. I snould also like to suggest that
national integration programmes should be
televised and broadcast. The Song and Drama
Division can project the Government's view to
the people, thus providing entertainment and
also bringing home to them our rich cul-
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tural heritage an, how We have de-
veloped unity in 'liversity.

Broadcasting is a powerful aid for
development of our nation. So special efforts
ar; needed to focus attention on the P "ecious
values which the nation holds 3C dear to its
heart.

THE VICE-C IAIRMAN (SHRI
SAWAISINGH SISODIA): Please try to
conclude now.

SHRIMATI Ul HA MALHOTRA: Just a
few minut s more, please. We should develop
1 high standard of dramas, bringing < ut
morals, and songs to entertain as we.l as
convey delicately the rich legacj which we all
have inherited in mu; ic arid songs. My mind
goes to my State of Himachal Pradesh
because a > far we do not have a single TV
centr* over there and we ar, actually
requesting the hon. Minister for Informat in
and Broadcasting to let us hav, a TV mother
station at the State headq arters and also a
relay centre eith, , at Kasauli or at some other
suitab e place in Himachal Pradesh.
According to th, latest figures available, I
would say that it is justifiable. W s can have it
there because the lower belt could also benefit
by this TV station that could b, put up at an
altitude such as our Government has already
mentioned to you.

I would come o films last of all because it
caters to the affluent class and the middle <
lass. Approximately seven crores of people go
in for it. To cover this sectior. efforts should
be made to encou age films to have themes
which live up to the high ideals of our culture
with a moral at the end, along with t ie
entertainment part of it. During my tour I felt
that the outside world is not aware of the
transformation India h is achieved by way of
being a developin $ country. We should
concentrate on hew best to project our great
nation, evert if we have to make a concerted
effor to balance our bud-
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get. Publicity abroad should be done through
our Embassies, through literature, through
news reels, films and special film festivals
(Time bell rings) to be held on our national
days abroad. The country's image has to be
retrieved. I lay great stress on it because it was
heartrending to see during one of my visits
how during the last three years the image of
the country has gone down in the eyes of the
world. I would appeal to the hon. Minister to
kindly find some sort of programme so that
the image of our country is projected and
retrieved from what it has been in the last
three years.

You can just imagine the lot of the Indians
who have settled abroad. What d, they feel
about it when they are run down in different
ways away from their homes in India? One
has to move with them to know how much
their motherland mean to them. It is not
difficult to" assess. It is not difficult at all
when it means so much to you and me. As

you know, who lives jf India dies ™ “h° dies
if India lives.
SHRI NARASINGHA PRASAD

NANDA; Please do not break the chain.

Now you should call the hon. lady Member
from this side.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA); Yes, Shrimati
Purabi Mukhopadhyay.

SHRIMATI  PURABI = MUKHOPA-
DHYAY: Mr. Vice-Chairman, since everyone
of us is in a hurry, I will take very little time.
May I also join others in congratulating the
Minister? I had occasion to work with him.
He has a sensitive mind and he is open to any
suggestion, whether it comes from the
opposition or the ruling party and he will
accept it. He is also an efficient person and I
hope there will be now a change in tone and
outlook in the administration during his Mini-
stership.
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Press is a powerful media and I would,
therefore, like the press to be delinked from
the business houses. W, stand for socialism.
The monopoly houses and business houses
have their own outlook about social aspects
and the sooner the press is delinked from
these business houses the better it is for the
media, and for everybody. The Government is
committed to delink newspapers from
business houses. But it has not been done. On
the contrary, business houses have been
showing their political acumen by dismissing
from their newspaper offices those who do not
toe their line. There must be some sort of
legal remedy for such people. I would urge
upon the Minister to delink newspapers from
business houses a, quickly as possible.

Only the other day some ot the working
journalists including the editor and well-
reputed journalists were dismissed. The
Hindustan Times is eon-trolling a weekly—
the Contour. This is being closed down. The
people who are working there should be
transferred to the new weekly which they are
going to start.

The Palekar award has not been
implemented. In order to protect journalists
from illegal retrenchment, the Minister should
look into it and he should re-examine it.
Instead of going to the tribunal or the High
Court against retrenchment I would like to
know whether the Minister can do something
on the spot to stop this kind of activities of the
newspapers. Sir, nobody can beat Mrs. Nargis
Dutt.... (Interruptions).

SHRI KALYAN ROY (West Bengal): Sir,
what 1i; th, whispering going on on the
treasury benches?

SHRI SITARAM KESRI-. What you want
is going on.  (Interruptions).

THE VICE-CHAIRMAN (SHRI
SAWAISI *'GH SISODIA). Order, please.
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SHRIMATI PURABI MUKHOPA-
DHYAY: Sir, I have been called to speak. Let
us have some serious discussion, please.
(Interruptions).

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA). Order, please.

SHRI SITARAM KESRI; The honourable
friend is being honoured.. (Interruptions).

SHRIMATI  PURABI  MUKHOPA-
DHYAY; Mr. Vice-Chairman, Sir, you were
kind enough to call me to speak. So, may I
expect some seriousness from the treasury
benches?

SHRI JAGDISH PRASAD MATHUR: As
such as they can afford,

SHRIMATI PURABI MUKHOPA-
DHYAY-, Yes. Now, I have forgotten the
point that I was making. Yes, it is this. I had
very carefully listened to Mrs. Dutt'y speech
and nobody can beat her on that because she
belongs to that industry and she has vast ex-
perience in that. About Satyajit Ray's films,
Sir, she may b, correct in asking why we
should send films outside the country which
depict only poverty I agree, because it also
creates a wrong impression in the minds of the
people of foreign countries that we are only
that poor, that we are only that and nothing
else. But, before criticising Satyajit Ray, may
I ask; As compared to that, which are the
films which show our wealth? What are the
films that are there? The films which have
cabaret dances, which have wanton violence,
have gone through the Censor Boards and
have been passed with all those things inside.
Now, there should be a uniform standard of
censorship. What is available in Bombay may
be different from what is available in Calcutta.
It may b, a different yardstick in Calcutta and
it may be entirely a different yardstick in
Madras and other places. So. a uniform
pattern of censorship should be there and I
feel that
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people who are linked up with this industry
shouk also be there as representatives as well
as social workers and social reformers. Sir,
while I am on this, may I remind the Minister
of the sorry state of affairs that is there now?
When trie artistes and others get old, there Is
no scope for them. Their voices go and their
outward show which they can utilise in the
films as an actcr or actress is also loit and
their name; are forgotten and we allow them
to 'lie in conditions which we will not allow
even the people living in abject poverty to
die in. Sir, I was th, Chairman of the
Abhinetri Sangh in West Bengal. Why did
they choose rne as the Chairman? Because
that was what appealed to me and they said;
"When we are earning money, we cam ot
keep it at the last stage of our lif; and we
have nothing to fall back upon. So, there
should be some sort of ai institution and
some sort of a fund o look after the old
artistes." I do not mean only the film sttrs or
the stage actors, but also the singers, the
painters, the writer and all those people who
are connected with this industry.

Sir, coming back to the Minister
himself: Sir, at east I drew the atten
tion of this Ho ase to the rape cases
through a calli ig-ettention notice. If
you have carefi lly listened or if you
go through the records, you will find
that I had said that thi; wag a social
evil. I said thr t I did not hold any.
Government, wnether at the Centre
or in the States  responsible for  such
things. I had stf£d that the media  of
Press, the educational institutions, the
social workers, the political parties,
etc. will have lo put their heads to
gether to find ; solution for this 1
had raid that I would hold the Gov
ernment, whether in the States or at
the Centre, responsible if after such
an incident the Government concerned
was callous and was not serious. I am
not bringing back again the issue
which we discussed this morning. For
a Minister of hia stature, who is sop
histicated, who is modern in his out
look, who is edacated and who has a
fine sensitiveness, to comment--------------

T04 RS—O9.
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AN HON. MEMBER; And with a social
background.

SHRIMATI PURABI MUKHOPA-
DHYAY: With a socialist background, to
comment like that...{Interruptions) Yes, how
is it that these are non-issues. What are the
issues. If not the honour of women, honour of
your own sister, your own dear mother? I ex-
pected that a person of your stature should not
have tried to influence anybody by saying
that, because you could not successfully
hoodwink yourself by saying this. So I
congratulate the Press for drawing the
attention of the society towards these kinds of
atrocities.

SHRI BHUPESH GUPTA: I issued a
statement. Not a worj of it was published. If I
say something good about some Minister, it is
said: Bhupesh Gupta has said this...
(Interruptions)

SHRI V. P. SATHE: That is also not
published.

SHRI BHUPESH GUPTA; That you
very well do (Interruptions).

SHRIMATI PURABI MUKHOPA-
DHYAY: I just tell this to you as one of your
sincere well-wishers. I want you to be a
successful Minister.

Second thing is about the coverage. Since
Mr. Bhupesh Gupta has mentioned it, I would
not gay much about it. I am a regular listener
of news, whether it is Hindi or it is English; I
generally do it. Sir, i would like to give one
instance. Mr. Nanda raised an issue, a very
important issue. His point was well taken by
the House and appreciated. Not a word came
in the news coverage... (Interruptions)

SHRI BHUPESH GUPTA: I said that
when policemen go rapist, and the Central
Ministers think that it is a non-issue, shame is
compounded... (Interruptions) I think it i a
very good sentence. Circulate it... (Inter -
ruptions)

SHRIMATI PURABI MUKHOPA.-
DHYAY: Not a word of what Mr. Nanda was
mentioned—not even his name.
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NANDA: Not even the name {Interruptions)

SHRIMATI PURABI MUKHOPA-
DHYAY: We give Calling Attention notice,
which are important according to us. they may
not be important according to the ruling party.
We try to do justice to the subject by seriously
discussing the problem. Sir, I think you
mentioned about myself. My name was "°t
even mentioned in . ..(Interruptions) Look at
the 'Sap-tahiki'; look at the news coverage and
the 'Spotlight' and 'Today In Parliament', as rf
the Rajya Sabha does not exist. It is a twenty
minutes' coverage. Look at the new, coverage.
I find that the Rajy, Sabha is side-tracked and
if the Kajya Sabha is mentioned, only the
Ministers' speeches and some speeches in
support of the Government are given
coverage. And not only the names, even
sometimes the subjects are not mentioned in
the 'Saptahiki'—*not even the subjects and the
sponsor of the debate; even their names >are
not given just as Mr. Nanda's' name was not
mentoned. Mr. Kalyan Roy made one of the
most useful speeches. I am one of those who
keep track of the subject. He and Mr. Bhatt—
these are the two experts on mining and coal.
And specially because he is completely con-
centrating on coal, he speaks as an authority.
What was the coverage you got Mr. Kalyan
Roy?

SHRI KALYAN ROY: Itis 'zero'.

SHRIMATI PURABI MUKHOPA-
DHYAY; if you say that thi; Government
functions democratically. ..(Interruptions)

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): Order, please,. .
(Interruptions) Will you like to take some
more time?

SHRIMATI PURABI MUKHOPA-
DHYAY: The first casualty i the Rajya
Sabha The next casualty is the Members of
the opposition. Well, it could never happen if
it was not controlled by the Government and
if there was acceptance of a parliamentary
democracy. Today I am sitting in

in the ruling benches.

SHRI SITARAM KESARI: Not unless y°u
change the bench.

SHRIMATI PURABI MUKHOPA-
DHYAY: I will never be one of you.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): Please conclude.

(Interruptions)
SHRI BHUPESH GUPTA: If you want to
take away Shrimati Purabi Mukhopadhyay, it
will be the re-enactment of the Ramayana.

SHRIMATI PURABI MUKHOYA-
DHYAY: I do not want to be sidetracked.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA). Please conclude.

SHRIMATI PURABI MUKHOPA
DHYAY: I ,m finishing. I think he
can still change the outlook that I
mentioned. (Interruptions). It
could never happen if it was not under the
control of the State Government. I agree with
Mrs. Kanak Mukherjee when she said that in
every State capital—I don't mean in Calcutta
only—there shoul” be an advisory committee.
It may not be mandatory. But at least the
advisory  committee's  recommendation
should be accepted because every locality has
it, own genius and every locality has its own
problems and they ca, cater to the need of the
area by amply demonstrating through the
mass media, through the press, through the
television that outlook and that attitude. So,
please do something about it. Then, Sir, about
the press...

THE VICE-CHAIRMAN SHRI
SAWAISINGH SISODIA): This should be
your last point.

SHRIMATI = PURABI = MUKHOPA-
DHYAY: This is my last point. Of course, not
my last speech.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): 1 wish many
more speeches from you.

SHRIMATI = PURABI
DHYAY: Thank you.

MUKHOPA-
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SHRIMATI PURABI MUKHOPADHYAY: I
say that national integration should not be a
casualty. More news and more a.ticle; should
be accepted and broadcast on the issue of
national integration. Look at what we' are
today. There is the question of secession. Of
course, I may not agree with you and you may
not agree with me. But national integration as-
pect should not be lost sight of. I went to see
the film 'Garam Hawa'. There 8 short film in
the Indian News Review about the agitation in
Assam. They do not know the background at
all. They show seyera] boy, and girls and the
police running after them and so on. It ig the
kird of projection that is important. The
maxim in the ruling party is that they neve,
accuse the police. But you have to accuse them
when they deserve it. But don't use them , a
scapegoat. My last point, Mr. Sathe, is that you
have to go a long way because changing an
out'ook is a very difficult thing and to change
the outlook in the present set up s
absolutely difficult.

SHRI BHUPESH GUPTA; He has started
it with Mrs. Nargis Dutt on the one side and
A_Usha Malhotra on the other.

SHRIMATI  PURABI  MUKHOPA-
DHYAY: Why do you grudge it? I do nol
know. Thank you very much for changing the
orde and calling me.

SHRI BHUPESH GUPTA: How do We
proceed? Mr. Makwana's clarifications first
and then we have a statement from Mr. Sathe.

SHRI JAGDISH PRASAD MATHUR:
There ,re &0 many speakers left out.
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THE VICE-CHAIRMAN (SHRI
SWAISINGH SISODIA): The debate will go
on. Now, there s another statement not
connected with the discussion.

SHRI NARASINGH PRASAD NANDA:
The discussion will continue on Monday.

SHRI BHUPESH GUPTA; Sir, yesterday,
Mr. Makwana made a statement.
[Interruptions).

SHRI V. P. SATHE: I will give my reply
on Monday so that the hon. Members can be
well reported today.

SHRI BHUPESH GUPTA: Sir, once he hay
told the truth. Unwittingly, he has told the
truth.

SHRI V. P. SATHE: And deliberately.

SHRIMATI PURABI MUKHOPA-
DHYAY:; He, has accepted that they are not
giving proper coverage to the Members.

SHRI BHUPESH GUPTA: Sir, this is Mr.
Sathe and his goodness because, from his
inside, the truth came out without knowing
the implication of what he said.

SHRI V. P. SATHE: I know the im-
plication.

SHRI BHUPESH GUPTA: He would not
be speaking today. The implication is this. If
he had spoken, all would b, blocked out from
the Opposition.

SHRI V. P. SATHE: When a Minister
speaks, as you know, most of his speech is
covered and, therefore, the others are left out.
That i why I said, [ will not reply today.

SHRI BHUPESH GUPTA: When the
Minister speaks sense, give it coverage.
When the Minister speaks nonsense, cut it
out. But then you ration out properly.

SHRI V. P. SATHE: I think, thia will apply
to the Members also.
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SHRI BHUPESH GUPTA: Absolutely,
because, in the competition between sense
and nonsense you always win in the
nonsense.

Sir, yesterday, Mr, Makwana made a
statement.

THE VICE-CHAIRMAN (SHRI
SAWATSINGH SISODIA): You please wait.
We are not taking yp that item now. You
please take your seat. Now, the' hon. Minister
for Information and Broadcasting will make
a statement.

STATEMENT BY MINISTER

Revised terms, of reference of the Press
Commission

THE MINISTER OF INFORMATION
AND BROADCASTING AND SUPPLY
AND REHABILITATION (SHRI V. P.
SATHE): sir, I had mentioned in the House
on 20-6-1980 that I wanted to place the
revised terms of reference of the Press
Commission before the House after these had
been approved by the Cabinet. Accordingly,
the revised terms of reference approved by the
Cabinet are being laid on the Table of the
House.

Regarding these revised terms, con-
siderable thought has been given to the
matter. The concerned Press associations and
organisations were requested to offer specific
suggestions, if any, for making the terms
wider and more comprehensive. The Press
associations/organisations generally
welcomed the proposal and responded by
making a number of suggestions which have
been taken into consideration while finalising
the revised terms.

The revised termg enlarge the area of
inquiry, impart to these a greater applitude,
add an element of social and national
reference and signify the great importance
Government attaches to the Commission's
work.

The Indian pres; has a glorious 3aet. It
was an instrument in  tha
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hands of national leaders during the struggle
for freedom which carried information,
political awakening and cultural
enlightenment not merely to those who could
read the papers but, through' them, to other,
who had the papers read to them. We feel the
press, has a similar but distinctive role to play
in our developing and democratic society.
This role cannot be copied from models or
historical developments abroad.

We regard an independent Press functioning
in a professional and efficient manner a»
essential to the society and also to the
Government. la a developing country wedded
to democracy, the Press has an important role
not only as an industry but as a social
institution and as a forum for informed
discussions of public affairs. The nation-
building efforts go on in a planned manner
and communication/ dissemination of
information on the development policies and
generation of debates thereon are essential
elements in this. The Press has, obviously, an
important role and responsibility in the
communication and development policies.

The press is more than an industry.. It is an
institution with a wide social impact. We
would like it to become a forum for informed
discussion of public affairs. For this to
happen, journalists themselves have to appre-
ciate their interests, responsibilities and social
significance. It is against this background that
the terms have been amplified and made
relevant to the current challenges. Hence also
our emphasis on protecting the citizen's right
to privacy.

Closely connected with thig iy the role of
advertising, whether Government, private,
educational or commercial, in the finances of
newspaper.. In the earlier terms, advertising
figured only as a possible source of pres-' sure.

While revising the terms, it has become
possible to suggest that the



